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SHRl SHIV KUMAR 
SHAsTRI: 

SHRl BlBHUTl MISHRA: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether it is a fact that Il. dead-
lock has developed in the Cow Pro-
tection Committee, following differ-
ences of opinion between official mem-
bers and those representing the gora-
ksha Mahabhiyan Samiti; 

(b) if so, the details thereof; 
(c) the steps which Government 

have taken to resolve this crisis; and 

(e) U lIP, wheti)er the State Gov-
ernment. have been eOD8ulted in thi8 
reiar!J I!J1d if 50, wha t are ibeir re-
actions in this re,UIi? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOoD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI 
ANNASAHlB SHlNDE): (a) The final 
al\-India estimates of production of 
different foodgrains for 1967-68 .re 
as fo11owl:-

(FigJ"', 'n milli< n tcr.r, 0) 
(d) when ~is Committee is likely Rice 

to submit its report to Government? 

THE MINISTER OF STATE IN 
THE MINISTRY OF F:::>OD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI 
ANNASAHIB SHINDE): (Il) The 
Government are not aware of any 
such deadlock. The Committee is 
holding its next meeting on 5th 
August, 1968. 

(b) and (c). Question does not 
arise. 

(d) The Committee is e>G>eCted to 
submit its report by 28th December, 
1968. 

B,emoval of Restrictions on Movement 
of Foodgraiu 

°117. SHRI S. P. RAMAMOORTHY: 
SHRI SHRI CHAND GOYAL: 
SHRI S. S. KOTHARI: 

SHRI K. M. KOUSHIK: 
SHRI G. S. REDD!: 
SHRI MANlBHAI J. PATEL: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to .tate: 

(a) the details of total food produc-
tion in the country during the current 
year; 

(b) whether Government propose to 
remove restrictions of movement I!J1d 
controls on foodcrains OO<suse of the 
b!l'JlPllr crop during the current year; 
and 
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Pulsrs 12·2 
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(b) and (c). The continuance of 
the controls on foodgrains is necessary 
for maximising procurement and to 
build buffer stocks as recommended in 
the Conference of Chief Ministers 
held in September, 1967. The policy 
regarding such controls is decided in 
consultation with the Chief Ministers 
at a Conference held from time to 
time, This question would be review-
ed in the next Conference of Chief 
Ministers to be held before the en-
suin, Kharif harvest. It is not deaIr-
able to make 'iny change in the zonal 
pattern in the midst of the season. 

°118. SHRI YAJNA DA'I"l' 
SHARKA: 

SHRl HARDAYAL DEVGON: 

Will the Minister of LAW be pleased 
to state: 

(a) whether Government propo .. to 
prHCribe by law tlat • mfcI-teml poll 
must be held within three months of 
the Impoaition of PrniM;.at'. auJe .. 
far as possible; 




